fiITEM NO. 53 COURT NO. 5 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition for Special Leave to Appeal (Civil) No.27841/2010

(Fromthe j udgnent and order dated 26/03/2010 in WP

68844/ 2009 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

M S PFI ZER LTD. Petitioner(s)
VERSUS

STATE OF UP AND ANR Respondent ( s)

(Wth prayer for interimrelief)
Date: 13/05/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI

D. K. JAIN
HON BLE MR JUSTI L

CE
CE DATTU
For Petitioner(s) M Chander Uday Singh, Sr. Adv.
M. P. V. Dinesh, Adv.
M. Robin U S., Adv.
M Sindhu T.P., Adv.
For Respondent (s)
M
M
M
M

r-2 B. P. Gupta, Adv.
Mohan Pandey, Adv.
r-1 Mukul Si ngh, Adv.

. Amt Singh, Adv.
M. Shrish Kumar M sra , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Perused the letter.

Last opportunity is grant ed to t he
petitioner to file rej oi nder af fidavit wi t hin
ei ght weeks.

Li st thereafter.

(VI NOD LAKHI NA) ( KUSUM GULATI)
Court Master Court Master



